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notice in which the salary which should
have been paid to a teacher has not been
paid, he will look into it. That is the
policy of the Government and we will take
whatever action is possible under the law.

MR. CHAIRMAN : Next question.

Fifth Plan Food Targets

*63. SHRI SHYAMLAL GUPTA:
Will the Minister of AGRICULTURE be
pleased to stafe :

(a) whether ot a reccnt meeting with
the State Chief Ministers held in New
Dethi, serious doubts were expressed in
atiuining the Fifth Plan foodgrain targets
in the abeznce of adequate irrigation, pow-
er. Tertilizer and credit facilities; .

(b) if so, what are the year-wise and !
State-wise food targets for the Fifth Five

Year Plan period; and

(c) ‘the steps taken by Government to
eliminate the bottlenecks in the way of
attaining the food production targets dur-
ing the Fifth Plan period ?

THE MINISTER OF STATE IN THE
MINISTRY OF
ANNASAHEB P. SHINDE) : (a) to (c)
A statemi'nt is laid on the Table of the
Sabha.

T ’ Statement

(a) and (b) In the meetings held re-
cently with the State Chief Ministers, the
main focus was on the production pro-
grammes of 1974-75. As such the tar-
gets for the Fifth Plan were not discussed.
The vyear-wise targets are fized in the
Annual Plans after reviewing the achieve-
ments of the previous year. The State-
wise Wifth Plan targets for foodgrain pro-
duction are given at Annexure.

(c) The strategy to achieve food pro-
duction targets during the Fifth Plan will
revolve around the increase in area under
important crops; extension of area under
high vyielding varieties of crops; multiple
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cropping; change in cropping pattern; effi-
cient use of inputs like fertilisers, pestici-
des and irrigation water etc.

1 - ANNEXURE

State-wise Foodgraiis Prgduction Targets
for the Fifth Plan*

Peak
targetted
produc-
tion
1978-79

(lakh tonnes)

1. Andhra Pradesh 93.00
2. Assam 32.00
3. Bihar 120.00
4. Gujarat 60.00
5. Haryana , 61.00
6. Himachal i’radesh 14.00
7. Jammu & Kashmir 14.C0
| 8 Karnataka 75.00
© 9. Kerala . 22.00
[ 10. Madhya Pradesh 150.00
| 11. Maharashtra . . 85.00
{ 12. Manipur o . 3.75
i 13. Meghalaya . 11 70
14. Nagaland . . 1.10
15, Orisse. . . . 70.00
16. Punjab . .o w4 103,00
17. Rajasthan ’ 88.00
18. Tamil Nadu g 91.00
19. Utter Pradesh . "/, 250.00 .
20. Tripura 3.64
21. West Bengal . 105.00
22. Union Territories ;~+ -,  6.44
Alllndia . .. 1400.00+

+*Source : Draft Fifth  Five Year Plan
1974-79, Volume 1§, Government of India,
Planning Commission.

"
i

tThe aggregate of States and Union
Territories is somewhat bigh than the all-
India figures. 7
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SHRI SHYAMLAL GUPTA : The hon.
Minister said that the strategy to achieve
food production targets will revolve around
the increase in area under important crops;
extension of area under high yielding
varieties of creps; multiple cropping; change
in cropping pattern; eflficient use of inputs
like fertilisers, pesticides and irrigation
water, etc. My specific question was whe-

[RAJYA SABHA]
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" discussed with the Chief Ministers of
| States was how in certain difficult situa-
, tions, for instance in a situation where there
is power shortage or shortage of fertilisers,
. the programme can be made successful.
i Our effort is to make all sincere efforts to
. reach the targets which have been laid
down in the annual plan with regard to
! various States. ’

ther there is any proposal with the Govern- 1

ment to launch an emergency food produc-
tion drive in the coming kharif season as
also in the next kharif season in areas
which have abundant resources; if not,
whether the Government would consider
the desirability of launching such a drive .. ..

SHRI ANNASAHEB P. SHINDE : The
question is very clear...

SHRI SHYAMLAL GUPTA : 1 do noti

think he has got my question. Shall 1
repeat it? My specific question is this :
Is there any proposal with the Government
to launch an emergency food production
drive in the coming kharif season as also
in the next kharif season in areas which
have abundant resources; if not. whether
the Government would consider the desir-
ability of launching such a drive. ...

SHRI C. SUBRAMANIAM : This qucs-
tion is completely different from the one
that appears in the Agenda...

SHRI SHYAMLAIL GUPTA : He has
not answered it.

SHRI C. SUBRAMANIAM : The hon.
Member is reading a completely different
question. Question No. 63 is different.

SHRT SHYAMLAL GUPTA: The ans-
wer given to (c) is not what I wanted. My
specific question is what I read out just
now. The reply is about the Fifth Plan
and not the annual plan.

SHRI ANNASAHEB P. SHINDE: In
the Plan and the annual plan itself very
ambitious targets have been fixed. In a
sitnation like flood or failure of rains, we
can take up emergency operations. I am
not eliminating that possibility. What was

' SHRI SHYAMLAL GUPTA : My seco-
, hd question is this. The annual plan 1974-
i 75 for agriculture has been slashed from
i\Rs. 310.72 crores to Rs. 260.10 crores.
| How far the pruning in the annual plan is
I'likely to affect the food production target
! during 1974-75. What is the present machi-
nery to ensure adequate and timely supply
of seeds. fertilisers and other essential in-
puts at proper prices to both at the Central
and State levels to various States and to
' remove difficulties and deficiencies that the
small farmers have to face in their pro-
curement ? To what extent ...

I MR. CHAIRMAN :
too long.

Your question is

SHRI SHYAMIAL GUPTA : To what
extent the cost of seeds, fertilisers, etc. is
' subsidised ? What are the. ..

MR. CHAIRMAN :

SHRI SHYAMLAL GUPTA : Only two
lines more. What are the credit facilities
| provided to small farmers? Bankers are
I giving advances only to larger farmers.

The smaller farmers are at their mercy.

I cannot permit.

+ SHRI ANNASAHEB P. SHINDE: One
{ major input for agriculture is fertiliser.
. But I would like to remove one general
impression from the minds of hon. Mem-
bers. Of course shortages are there and
tkere is a gap betweem demand and supply.
But the impression should not go round
that the avilability during the current
| year is going to be lower than what it was
[ during the last vear. In fact, the total avail-
- ability of fertilizer, NPK, last year...
(Interruptions).... Just wait. T am trying
to explain the whole thing. Last vear,
the total availability of NPK fertilizers
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came to the tune of 28 lakh tonnes and
this year we propose to give to the various |
States and farmers about 32 to 33 lakh,
tonnes. So, the total availability would be
larger than last year’s. Now, the honour-
able Member referred to the distribution |
arrangements. Now we are going to make ;
allotments to the State Governments and
we have requested the State Governments
that to a large extent possible, the quantity
of fertilizers should be made available‘
through co-operatives and the public sector
agencies. As far as the pool fertilizers are
concerned, their distribution is through the
public ssctor agencies.

Then, as regards the seeds, our recent
examination shows-—and I must concede—
that there are many difficulties and there
are many weaknesses in the seed produc-
tion progiammes and we have identified
those 1tems. For the time being, with re-
zard to the seed availability as per the de-
mands of the State Governments except
the bajra seeds, by and large there are
no difficulties. Difficulties arise because
some of the State Governments come with
their demands for seeds just prior to the
<owing season. Seed production program-
mes can be taken up only a year earlier
and if firm demands or indents are placed
by the State Governments well in advance,
then these can be taken up. Now. we have
identified the weaknesses and the difficul-
ties and we have explained to the State "
Governments that they should place their !
indents in time and in times to come
we propose to undertake a very ambitious |
seed production programme including the |
programme of production of nucleus and |
foundation seeds. i

|
!
As far as the credit availability is con- |
cerned, this is a very important aspect |
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farmers. There are many difficulties, in-
stitutional and otherwise aiso. But we must
continue to attain the target and as far as
our policy is concerned, we are very clear
about it. Policy directives have been
given to the nationalised banks and the
co-operative banks that they have to give
preference and priority for giving credit
to the small {armers and as far as the co-
operatives are concerned, even a percent-
age of credit has been earmarked for the
small farmers.

ot s die wredt i, W & gy
TR I THF AT A VBT adwA weafy
dT dte @Yo fifr Aw T wAm & dywr wfo-
AMET FT IIARA FIA FW TH qE 9L AT
fem & 1971 & 3z mx W g@T faEa
g gmE 5 frwr wela o AfsT = @
feafy 8, & wA7r Ggar, 9% fam wsfy
T HIT IGT T A1 ALEE A 9T A ?
waFwag f7m T oW wAT w3w F wiwd
few & 379 sAm 2 f5 awer cuadim
AT F IAT A3 F 250 Avg eF TEA
® ITTET FIU, TR INT 93w Ay faeer
gz A% 91 F7 A T wA7 agay feaf
& T SMA W T 0 e WM qAaEiy
AT & T AEST 50 T FT ARY; afE 8
A3 WRT O frasrn, v ui @ @
S ASHEF & IAF 20T IET q@AT 0
T4, TmF A7 wma #E favig snww
fratfa fEar & 7

SHRI ANNASAHEB P. SHINDE: Sir,
the honourable Member has put a very im-
portant question. I quite concede the posi-
tion that there has been some slide back in
our agricultural production programmes

of the production programme. Unfortunate- | during the last two years. But, at the same
ly. in this country. credit availability to'time, our achievement during 1970-71 is
small farmers still continues to present con- : that the potential of our agriculture was
siderable difficulties. Now. the Govern- | thrown up and our Indian agriculture has
ment has taken up under the Fifth Plan | the potentiality to produce more and meet
about 160 districts. the SFDA etc.. and ! Our requirements and I think this is a
special arrangements have been made to ! great achievement and that is why there
sce that the small farmers receive the | Was a world-wide appreciation of the pro-

credit. But T am prepared to concede that I
there are many difficulties faced by the

duction programmes in India. But there
was some slide-back. We have to find out

)
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wkether our agricultuial pioduction pro- |
grammes are wrong or whether there has
been something which is due to factors
beyond our control which has affected our
production adversely. Now, during 1972-
73, th. honourable Member himself will
appreciate, very large parts of our country
had very unusual and unpleasant drought
conditions and that gave a terrific setback
to the production programmes and our
production went down to 95 million tonnes.
That is one thing. Of course, to the failurs
of rains was added the shortage of powcr
and the honourable Member comes from
U.P. and he knows about the Rihand re-
servoir. It is onme of the very impcrtant
reservoirs for the generation of electricity
and its caichment areas did not receive any
rainfall for two years continuously anid
there were other factors also and the hon-
ourable Members are aware of these
things. T am not explaining that this s
the only factor. But what I am saying is|
that power shortage also created some pro-
blems for our production programmes.

The power shortage also created somce
problems for production programme. Na-
tuarally I have no remedies for everythinz
But I can only say that the potential of
Indian agriculture continues to be the same.
Our basic strategy is sound, supported by
modemn seed industry, nc:essarv seed law, |
increasing availability of fertilizers and‘
raclern intensive techniques of develop-
ment of agriculturc. The only thing is thnt
the power shortage is likely to presenfi‘
some difficultics. It has actuallv presented |
some difficulties. But my hon. friend will |
appreciate that three or four days back |
my senior colleague, Shri  Subraman‘an. |
took a very drastic decision for protectin” |
the interests of the country. He even took
the decision of stonpine fertilizers plant at
Nangal and that power has been rnade'
available for transplantation of paddy to‘i
Punjab and Haryana. The options are !
verv limited. The choice beforc us was
whether to lose the nurseries. But power
was not available. The Government of’
India is attending to these problems. We |
are aware of these difficulties. But T cn.nl

[RAJYA SABHA]
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only say that as far as our basic strategy
is concerned, 1 think there is nothing
wrong. There can be areas where some
weaknesses can be removed. But I think
that our strategy in very sound whicu has
been evolved with the help of scxenhsts,
politicians and others.

SHRI HARSH DEO MALAVIYA: Sir,
in the tabled reply, in paragraph (c)
while mentioning the strategy to achieve
food production, we find that there is no
mention of land reforms. May I ask the
Mnister, whuat importance does he
attach, or does he attach no importance, to
land reforms and to the redistribution of
holdings by putting a ceiling upon hold-
ings? What is its place? Is it not a fact
that since this land reforms aspect has been
ignored, our food production has very
much failed?

SHRI ANNASAHEB P. SHINDE: Sir,
we attach great importance to it; there is
no doubt about it. This question came in
the beckground of the discussions with the
Chief Ministers as far as annual produc-
tion programme is concerned. That is why
there is no specific reference to it. But
we attach great importance to it. We
have drawn the attention of the  Chief
Ministers to this particular aspect, that
whatever land laws have becen emacted
according to the national guidelines they
have to implement them with sincerety, as
early as possible.

SHRT HARSH DEO MALAVIYA :
What has becn done about it, specially in
the Union Territories?

SHRI ANNASAHEB P. SHINDE: I
would request the hon. Member to put
a separate qguestion on land reforms, and
I chall be glad to angwer it.

MR. CHATRMAN: All right.

SHRI P. K. KUNJACHEN: Sir, the
Minister has expressed complacency. But
the things are moving in the opposite direc-
Brown hoppers are spreading from
field to field. Also, a kind of weed, espe-
cially in Kerala, known as the African
payal, is spreading from field to field. At
the same time, the Government is increas-
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ing cess on water, electricity charges and)
the prices of manure. Also, there is no
manuore available. There is no land policy
and the Government has miserably failed
to bring land legislation...

MR. CHAIRMAN: Are you
your question or not?

puiting

SHRI P. K. KUNJACHEN: Coasidering
all these things—the taxation, the absence
of pesticides, etc.—how does the Govern-;
ment expect to produce more or achieve’
the target? The Government is not going
to achieve the target unless and until the
Government has evolved a comprchensive
policy relating to fand reforms and aif;
other aspects. Is the Government prepar—‘
ed to comsider all these things in a com- |
prehensive way ? That is what [ wanted toi

kriow. ’

SHRI ANNASAHEB ?. SHINDE: Sir, 1
hope the hon. Member will not misunder- |
stand me. For instance. he made a state-
ment that we are raising the water cess,
Now, there is. I think, 2 common under-
standing on all sides, irrespective of party |
affiliations in this country. The agricul-,
turists who are the beneficiaries should not |
mind this thing. T do not krow what he
means bv ‘comprehensive’ scheme. I am |
prepared to welcome any oonstructive‘
suggestions from him. 1In fact, I am pre-
pared to furnish any material to him to
help me. We are not prepared to say
that we are hundred per cent right. But
we have a comprehensive plan and pro-
gramme for agricultural production. We
shall appreciate if he can pinpoint a speci-
fic aspect. For instance, for power short-
age or failure of rainfall, T have no ready-
made answer. Perhaps a long-term plan
for a proper balance between the thermal
power generation and hydro power genera- |
tion is necessary. It will take a long |
time. But as far as comprehensive p]an!
is concerned, we have a really very com. |
prehensive plan for agricuitural production, ’

SHRI P. K. KUNJACHEN - Does the
Government of India think that the modern
plan is increasing the pressure on land?

|
|
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Does the modern levy mean increasing the
pressure on land reforms or does it mean
decreasing the pressure on land reform?

SHRI ANNASAHEB P. SHINDE: This
is really not a question which can fall
within ths purview but I would not Ilike
to avoid it. I do not think implemen-
tation of land reforms would increase the
pressure oa land, Pressure on land is
there because of a number of other fac-
tors. All other fac‘ors are known to the
hon. Member. 1 can only say that in this
country there have been quite large hold-
ings in certain parts and their utilisation
to the maximum extent possiblc has not
been made. Land reforms are intended to
malke intensive use of land and, therefore.
I think as far as our economy is concern-
ed, it will get more strength.

\

SHRI V. B. RAJU: Part (¢) of the
guestion relates to the steps taken by
Government to eliminate the bottlenecks.
Most significant bottleneck is the erratic
nature of the monsoon. Is thc Minister
aware that in this present first year of tle
Fifth Plan, the mcnsoon has failed in
Andhra Pradesh, Tamil Nadu, vart of
Mysore, Part of Maharashtra from where
the Minister comes and part of Madhya
Pradesh? Has the Minister any informa-
tion to give to us and what steps would
the Government take? Tt seems that in
a cycle of 3 or 4 years, one year is goiag
to be a drought yeur in these parts of the
country. This shounld have been anticipat-
ed. Will the Minister assure the House
that immediate steps will be taken to pro-
duce food at places where water is avail-
able in the reservoir, by supplying fertili-
zers instead of scarce supplv of fertilizers
here and there? Will the Minister lock to
an emergent policy of distribution of ferti-
lizers and take steps to meet the present
emergency in the parts of the country
which I have just referred to?

SHRI ANNASAHEB P. SHINDE: This
vear the monscon has been generallv late.
In fact, in North India also, ten days back
the picture was not encouraging. South
India received early rains and even pre-
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(Shri Annasaheb P. Shinde]. |

monsoon showers in some places but there
has been some dry spell. If this dry spell
is over in § or 10 days, perhaps, the situa- |
tion may not deteriorate but 1 cannot sayl

anything. I cannot forecast the behaviour
of monsoon in times to come. But the
suggestion of the hon. Member is very.

relevant. In fact, my senior colleague and |
even the Prime Minister have toured
various States and discussed with the Chief :
Ministers and the Agricultural  Officers.
One of the points that is being conveyed
to the Statc Governments is that we have’
limited resources but we would like to uti-'
Jlise them to the maximum national advan-
tage. Therefore. all these suggestions are
very useful. We have them in mind and
we propose to have an elasticity in our
agricultural planning. In fact, even empha-
sis has been laid on tuber crops like pota-
toes and tapioca because per unit produc-
tion is much higher. All these points are
being borne in mind while taking all these
difficulties into considera‘ion.

I
SHRI NIREN GHOSH: Sir, I would!
like to know what happened to the much. '
wanted green revolution? In the name of |
self-sufficiency and export of food. is the
Minister aware that lakhs of peasants just
now are being evicted from their lands? He |
talks of increased production. How can
this happen 1n view of this large-scale evic-
tion? How can these small weak people,
the small peasantry get those inputs? They
have no credit. He talked of difficulties in
supplying credit to the small farmers. First
there is  eviction and then no
supply of credit to the small farmers
and no irrigation for multiple cropping. It
can reduce production...

1
|
L

MR. CHAIRMAN: Now you have put
your question.

SHRI NIREN GHOSH: ...Do you pro-;
pose to increase food production to make
up for the shortfall? To what extent are
you going to do it? What will be th=-
cost in hard currency, T would like to‘
know. |

[RAJYA SABHA]
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SHRI ANNASAHEB P. SHINDE: Sir,
as far as the last part of the hon. Member’s
question is concerned, be can put a sepa-
rate question and we are available to him
to reply to his querizs. As far as the first
part is concerned, if eviction is taking place
in any part of the country, 1 think we
have common sentiments on this that no
eviction should take place and necessary
ptotection should be provided. Even if it is
taking place in small areas I would appeal
to the State Governments to attend to this
probiem and see that no evicticn takes
place. But the point is that it is not tak-
ing place all over the country; it is taking
place in small areas. I am not minimiz'ng
the importiance attached to the point ramsed
by the hon. Member. The point is that
a general impression should not go as if
it is taking place in many parts In many
parts. the tenants have been given perma-
nent rights of occupancy and ownership
also. If the eviction is taking place in
certain vulnerable areas, it needs attention.
But that should not upset the production
progiamime.

SHRI NIREN GHOSH: I seck your pro-
tection, Sir. You say that there are diffi-
culties in supplying credit to the small far-
mers. There are no irrigation facilities.
How can they make intensive cultivation?
How can you expect the production to
shoot up?

SHRI ANNASAHEB P. SHINDE : |
have already replied earlier, therefore, I
did not 1epeat it. While replying to an-
other hon. Member I did say that credit
continues to present a weak link in our
production programme. As a result of
efforts made during the last three or four
years, we have Leen able to identify the
weaknesses.  And small farmers develop-
ment agencies have now been operating in
almost 85 districts in the country. During
the Fifth Plan. 160 districts in the coun-
try would be covered by these agencies.
Tkese agencies are mainly expected to
attend to the problems mentioned by the
hon. Member such as providing credit—
even medium and long-term credit—provid-
ing necessary inputs and all that. Anrd
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even outside these areas, necessary direc-
tives have bezn given by the Government
of India to credit institutions to give pre- |
ference to the needs of small farmers.

SHRI VEERENDRA PATIL: The tar-
get fixed for the Fifth Plan is 140 mulfion
tonnes. But the Government is aware that |
they have miserably failed to achieve the |
target that was fixed for the Fourth Plan.
So far as food production is concerned, the
shortfall is of the order of 40 per cent.
1 do not know on what basis the Govern-
ment says that they are going to achieve
this target, and on what basis has it been
. fixed. The hon. Minister is aware that
75 to 80 per cent of our land is not irri-
gated and it has dry farming. 1 am sorry
to say that not even 25 per cent of the
provision made for the development of
dry farming in the Fourth Plan has been
spent.

. MR. CHAIRMAN: Kindly put
question.

your

SHRI VEERENDRA PATIL: But 1n our
country, 75 per cent of the land depends
~ only on rains. If there are no rains, po-
thing could be done. That is why thev
have thought of the development of dry
farming during the Fourth Plan period. 1
want to know as to what has happened to
that and whether they are going to pay the
same attention as they have done during
the Fourth Plan. If they are going to
give any special attention for the develop-
ment of dry farming, 1 think, it is possible
to achieve some targets. I want to know
the steps that the Government intends to
take in this respect.

SHRI ANNASAHEB P. SHINDE: Sir, !
I quiet agree with ths hon. Member that
dry farming is almost 70 to 75 per cent
in the country today. It has a very im-
portant place in our agricultural economy. |
But even under dry farming, for instance,
there is a classification. Certain dry farm-
ing areas are covered by assured rainfall
or well distributed rainfall. That category
is diffecrent. There th: problem is really
the supply of inputs, new seeds and the
extension machinery. Now, there are other !
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categories also in the area from where the
hon. Member comes and | myself come.
There is the drought-prone area where the

. distribution of rainfall is not only uneven

but even the total quantum that is avail-
abl: is very limited. Those areas really
present a very very difficuit problem. In
thesc areas very special programmes have
been taken up. 1 would like to put the
record straight and say that for these
drought-prone  areas special — programmes
were taken up and all the amount that
was sanciioned in the Fourth Plan has
been spent. In fact, in some States the
money spent has been in excess of the
sanctionzd amounts and they are now pes-
tering us that we should issue sanctions
for these amounts. = .

*

SHRI VEERENDRA PATIL: No, that

is not the...
SHRI ANNASAHEB P. SHINDE: I
would like to take the hon. Member with

me. He is a very knowledgeable Member.
He understands agriculture. There was
only one item on which there has been a
shortfall. There were certain dry farming
projects and they took some time. But
they were experimental projecis covering
only few tehsils. Our Indian Council of
Agricultural Research and State Depart-
inents of Agriculture are trying to carry
out similar experiments for identifying the
problems of dry agriculture. There has
been some shortfall in expenditure but we
shall attend to that and rectify the position
Sir. in the days to
come our attention and strategy should be
on both, ie. exploiting the areas where
irrigation potential has been created by
sp>nding very large capital amounts and,
at the same time, not neglecting dry farm-
ing areas. .

sYAdt AeEr FATY ATEA: A wET
F gax ¥ #dr wAew ¥ fawa) ¥ gEm
fF sewas @y ¥ fAu wwwre A oz
frmr o gg Y ¥ § 5 gee Fuw wF
gt F forn ger @Y & AaY wEEg ¥ SeAr
aredt § B e A @ & R it
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qE A TE I EED DT AW F g0 W
T owm oag §is9 g1 WNA Fea d TR
T AT F AT g1 W og ! T I
T oFT ¥E § ! mrEna & o9 ¥ IEH
faems Y 3 oA T F 9w g 7

SHRI ANNASAHEB P. SHINDE: Sir,
one thing is true and that is that there is
not so much scarcity as is being felt or
considered. Actually, the production this
year is much larger as compared to the last
year. But, even then, I think, hoarding of
stocks at various levels is causing some
trouble to us. | think that would be a‘
correct analysis of things as far as pro-
duction is concerned. As I have already
explained, there has bcen some seibuck to
production due to the peculiar bebaviour
of nature, fa’lure of winter rains and some
other factors.

SHRI SANAT KUMAR RAHA: Sir, I
want to know from the hon. Ministzr what
the rational basis and principles are on
which distribution of fertilizers is being
made. Is there uny discriminatory policy |
between Stale and State? If not, what is
the basis for the distribution of fertilizer?
The State of West Bengal demanded cer-
tain quantity of fertilizer. It has been
neglected. I want to know from the hon.
Minister how the demand of West Bengai
has bcen satisfied in this matter.

SHRI ANINASAHFEB P. SHINDE : Sir,
so far as the distribution of fertilizer bet-
ween different States is concerned, we have
evolved certain principles. First of all, we
have given option to the State Governments

- to select any year during which there was
maximum consumption of fertilizer. They
can select any year after 1969-70. Then,
over and above that 5 per cent to 12 per
cent is added for every additional year and
the total quantity is worked out on the
basis of production programmes as to how
much is to be used for high-yielding varie-
ties and how much for non-high-yielding
varieties. Therefore, well set principles
have been laid down for all the States. But, !
some of the State Governments have ex-
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. pressed dissatisfaction about the way in
. which the allotment is being made. There-

fore, the Goverm:nent of India has consti-
tuted a fresh committee on which some of
the State Governments are also represented
and that committee is at the moment work-
ing out certain principles. On account of
shortages and gap between demand and
supply there has been some dissatisfaction.
We are now trying to work out sound
principles which will enable us to use
rationally the fertilizer to maximum ad-
vantage to have maximum production.

SHRI A. G. KULKARNI : Sir, the
houn. Minister has given so many explana-
tions and described a very hopeful picture.
I would like to know how the targels are
going to vield results and how they are go-
ing to be increased.

[Mr. Deputy Chairman in the Chair].

The hon. Minister is saying that the pre-
sent programme is suffering on account of
rains. That is a natural caunse. But the
production of quality seeds by the National

- Seeds Corporation has failed the Govern-

ment and agriculture. 1 myself have sown
the fields, jower and other crops, for
which standardiscd seeds were purchased.
But germination is only 40 to 45 per cent.
That is the latest report. The same is
the position with the poor farmer. If
germination is only 40 to 45 per cent, who
is responsible for this. This is the certified
seed given through Zila Parishads. One
of the private sector units, the Patel and
Co. of Akola and Jalgaon is supplying
seeds to  Maharashtra  throngh  Zila
Parishads. But, germination has not come
above 40 per cent.

Wovld vou assure that the company will
be enquired into and who is responsible
for this lapse, will be gone into? I do
not want to touch other problems but the
position is very grave, not on account of
rains but because the seed programme is
faulty. 4

SHRI ANNASAHEB P. SHINDE : I have
made general observations about the seed
programme and I have even admitted cer-
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tain weaknesses and the necd to strengthen
it. I have indicated the lines also which
we propose to follow. As far as this speci-
fic case which has been brought to the
notice by the hcn. Member on the floor of

the House is concerned, we shall enquire‘

from the 3tate Government and we shall...

from
from

SHRI A. G. KULKARNI:
the State  Government
Patel and Company Akola.

Not
but

SHRI ANNASAHEB P. SHINDE: I
appreciate the enthusiasm of the hon.
Member. I would like to tell the hon.
House that there is a seed law and in fact
this country, India, has one of the best
seed laws in the world.
there has been some weakness in the im-
plementation. What will have to be done
is 10 sece how to implemert the seed law
with the help of the State Government.
That is a larger issue.

As far as this specific case is concerned,
we will make reference to the State Gov-
ernment ond find out and also suggest to
the State Government to take stringent
action if there is some cheating involved
or if somebody has deliberately tried to
<exploit the farmers.

As far as rainfall is concerned, I do not '’
think we should tzke a frightening view. |

If the rainfall situation improves in 10
days, perhaps, the sitnation will be abso-

lutely normal. Even if it does not come |

to that, as a nation, I think we should
boldly and courageocusly work out a plan
and see that this country is in a position
to act and has the ability to face some of
these difficulties...

SHRI NIREN GHOSH: Not with y¢:>u.J

SHRI A. G. XULKARNI : Do not
always move in the dreamland; move in
the practical field.

SHRI YASHPAL KAPUR: There have
been schemes like SFA, NLFA, in certain
talugas of the districts all over the coun-
try. Is the Ministry proposing to extend
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the benefits under these schemes to  the
small farmers and marginal farmers during
the Five Yezar Plan?

SHRI ANNASAHEB P. SHINDE: 1
have replied earlier that this will be ex-
tended to 160 districts in the country, that
is practically half of the country will be
covered, As far as the remaining arca is
concerned, we have given general sugges-
tions to the State (Governments and direc-
tions to the {inancial institutions to help
formers in the remaining areas. But as 1
said this is an arca where we seek the co-
operation of the politicians and social wor-
kers. We have {0 deal with millions of
farmers and the magnitude of the problem
is very vast.

SHRI N. R. C{!{OUDHURY : Sir, I want
to know whether they consider that what-
ever measure is taken for higher produc-
tion of rice, that is not possible without a
i pest umbrella. { want to know whether

the hon. Minister has considered that and
if so, what steps is he going to take to
stop this pest aottack on rice so that the
target of production can be achieved.

|
L
E
I

i SHRI ANNASAHEB P. SHINDE: The
hon. Member hus rightly pointed out that
major problem in rice today is the pest
« attack. Even if the crop is there, even if
| we have other inputs, the pests bring along
a devastation on the crop. So our entire
approach is to provide plant protection.
We have even suggested involvement of
students community in this exercise. Even
the Prime Minister is having talks with
| the State Governments and we are trying
to see to what extent emergency squads
could be conmstituted to protect the crops
from the pests. -~ - N . .

Rave- PR—
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And as far as availability of inputs, plant
protection material, pesticides and techni-
cal grade material are concerned, we have
tied up the ends to either indigenous pro-
duction or necessary imports. .
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=t Agieg sue a\i: A, frew 52 agt
¥ AT @dy #Y JErane frey 91 @y § o
g ¥ 0@ 77 ¢ v ovw 9% el &
famg #r¢ favy Aifg = &7 o 2 fF G
& a9 ®7 fHa7 SU7, THT &1 W F2ET A
R G1E &7 7 T2AT BT ° 9T TLHTL g7 A
§ A9 §EETC FT T FF w7 w8 3 famy
framt & e g awz o wr g ?

SHRI ANNASAHEB P. SHINDE: It'
would not be a cerrect understanding, in
fact, to say that production is progressively |
going down. ., If [ can make a submission,
production is progressively coming up and i
I can justify it by figures. Take the case
of wheat. QOur production in the country,
was 10 to 11 million tons. Now it has |
touched 24 to 25 million tons. Even in!
rice production last year dwespite the whims'
of nature, etc. We had a record rice crop
and it was mainly because of new secds, !
new strategy of agricultural production. !
The main thing is because of our popula-
tion increase it is not adequate to meet '’
our demand and there has been some set- |
back during the last two years in agricul- |
tural production. But to say that some-
body is working against the interests of !
farmers, I do not think it would be a
correct appreciation. On prices we can
have two views as to what should be
reasonable prices. Ultimately we have to
balance the interests of the consumers who
are very poor in this country and at the
same time we have to look to the interests
of the produoers. I would like to tell the
hon. Member that we do like to
encourage agriculturists in this country to
produce more and more and that is why
our effort is to help the agriculturist so
that he is in a position to successfully im-
plement the programme.

MR. DEPUTY CHAIRMAN: Question
Hour is over.

Re Starred Question No. 64
SHRI KRISHAN KANT: Mr. Deputy

Chairman, before you proceed to the next
item I would like to submit that the next
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question is an important question, but due
to lack of time it could not come up today
and that is on procurement of wheat. Dur-

. ing the last Sassion you had seen how the

House wanted to discuss the new procure-
ment policy. Mr. Om Mehta said “We
shall discuss it in the next Session”. We
have given notice of it. This question
could not come up. 1 want to request you
kindly to give some time during this
Session so that we can discuss how the
new procurement policy has been working.

o 5 s s - AR AE AR
faum &, 77 a¢ ferwaa @A =nfye

MR. DEPUTY CHAIRMAN: You send
notice of discussion.

SHRI KRISHAN KANT: We have sent.

MR. DEPUTY CHAIRMAN: If you have,
then we shall see. Next item, Papers to
be laid on the Table.

—
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Report of the Committee on operational
cost of Food Corporation of India

*64. SHRIMATI RATHANABAI
SREENIVAISA RAO :
SHRIMATI PRATIBHA SINGH :
SHRIMATI MARGARET ALVA:

SHRIMATI LEELA DAMODARA
MENON :

SHRI KHURSHED ALAM KHAN:

Will the Minister of AGRICULTURE
be pleased to refer to the answer to
Starred Question 303 given in the Rajya
Sabha on 8th May, 1974 and state the
action taken by Government on the recom-
mendations of the Committee on the
operational costs and administrative over-
heads of the Food Corporation of India?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHER P. SHINDE): The mecha-
nics of implementing the recommendations
made by the Committee are being worked
out bv the Food Corporation of India.



